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Advisor Lalitha and Vice-Principal TS
Balakrishnan; the chief UmMmamaheswari presided
guest, urged students ©Ver the programme.

" Heads of departments,
faculty members,
administrative staff and

to strive for academic
excellence, maintain
discipline and make
effective use of the

e

institution’s values and
actively participate in
academic,. co-curricular
and extracurricular
activities fo build a
strong foundation for
their future. Senior

A,
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interact with the college
community. - N
The event marked the
beginning of the academic
journey for the first-year
students at the college.

students also participated.
opportunities available

- . 4 X N e i S
during their college years. N = CHANM
College Secretary Harish | | 1. RASHIDA SHEIK DAWOOD,
| | W/OSHAIK  DAWOOD, Date

of  Birth: 02/06/1960, . Place
PUBLIC NOTICE of Birth: GUDALUR, residing

~NA = L

I, Old GIVEN NAME: SHILPA,
W/O: HEMANT KUMAR NAHAR,
date of birth: 26.08.1981.

NAHAR, ' S/0: KAMALCHAND
NAHAR, DATE OF . BIRTH:

helping the newcomers

It is hereby notifled to the ganeral
publlc that our cllent, Navansethammal
Konda, wife of K.Subba Reddy and wife
of KSubba Reddy and residing at No,
4/15 F, Pushpa Avenue M.G.R. Salal
Palavakkam, Thi lyur, Chennai-
E00 041 has lost the following orlginal
title documents: i

15ale Deed dated 28 June 2004,
registeted as Document Nurnbar 3491/
2004, at the Office of Sub Reglstrar,
| Neslankairai,

2 Settlsment
Octoher 2008, rag!

Deed dated 0B
d as D .

at NO.621/78, 17TH EAST
CROSS STREET, M K B NAGAR,’
VYASARPADI, CHENNAI - 600039,
shall henceforth be *known as
M . RASHIDA.,

RASHIDA SHEIK DAWOOD

PUBLIC NOTICE
It s-roporled by N.Premaanaiih alsa kigwi
&g/ N, Préml S/d, Mo No &

Number.6743/2008, at the Office of
Sub Regiatrar, Neelankaral

The above documents ralated to land
measuring 4,800 Sg.ft together with
AN unfinished building of about 5,000
S54.1t, comprised’ In Re-Survey No.10/D
£.9/D (part) (10/4 & 9/4) and situated
At Plot No,A5F, No.142, Palavakiam
Village, Shollnganallur Taluk (forrmetly
Saldapt Taluk), Chennal District
(farmarly Chengai-Anna District) and
lying within the Sub-Reglstmtion District
of Neel al and Reglstration Distriet
of Chennal South.

Our cllent has misplaced the afore
sald d at Pal kam, on
22,06,2026 between 12.00 p.m to
1.00 .p.m. If anyone happens to find or
is In possession of these decuments,

i |\ A1,
Srinivasaperuinal  Sannadhl, First stest,
Royapettah, ' Ghennai-600014, has last /
mispiaced e iille document belng sals deed
dated 16012000, rogisterad a5 Dot No. 13
o 2000, an the file of tha Sub Rapistrar of
Chennal’ Central Joint |, pertaining .t the
roperty. &l that: plece’ and parcel of

identinl Nt slluated at New Door
No. 78T, Ol Door No.2/23,  Srinfvasa
peruml sannadhl Frst Street, Abyapattah’
Ghitinal-G000 14, Gennal Districl, Mylapdre
Ttk (Mytapore Triplicans ‘mluk_l. Mylanare
Village, “comprised In 0.8 No.3500, New
RSNME3, Block  Nod, :C.0.No.279,
ITeasyfing an oxtant of 486 5q.1t of undivided
share of land owt of 1 ground #nd 300 sq L,
(as por patta 1 ground and 460 sqfr),
together with Residantial 1131 bearing No.4, In
e First floor wsst wing, kaving a super bull
g armi of 1100 sq 11, Inglusive of propartion-
&t Bummon areas and other specifications

residing:at No.25, Ibrahim Sahib
Street, Rainbow Paras, Flat
No.204, Chennai, Tamil Nadu-
01. shall henceforth be known
as New GIVEN NAME:- SHILPA.
NAHAR only

"Old Name:- SHILPA

28.02.1980, residing at No.25,
Ibrahim Sahib Street, Rainbow
Paras, Flat No.204, ' Chennai,
Tamil Nadu-01. shall henceforth
be known as new GIVEN NAME:-
HEMANT KUMAR NAHAR only
Old Name:- HEMANT NAHAR

CHANGE OF NAME
I, Sarathi Alias Sarathy
S/o Chakkaravarthi, R/o
D.NO 4/65, Gandhi
Nagar, Padur,
Cheng’alpattu,‘ Tamil
Nadu, have changed
my name to Sarathi

Chakkaravarthi.

NAME CHANGE
I, k. THARUN KUMAR,
S/0, K.G.Rajasekar,
Date of Birth: 26.11.2005
(District of Birth: Chennat),
Reslding at No. 4/17A,
1st Cross Street, Mandaveli,
Karambakkam, Porur,
Chennai - 600 116
shall henceforth be known as
THARUN KUMAR RAJASEKAR

It the bullding and the total prope bilng
R.S; IJ.Q?}?;?}DHI.N
Sannadhl Firsl

by I_Mng wilhin
lhe Repistration “Sub-Distict of Chennal
Central Jolnt | nd Repistration District of
Ghennal Cartral,
funyons elaming rght, e and interest over
e property / tes may. do So.in writing to (e
undagsigned, within 7 days from tha
thls publicallgn, | faling which It wil be
constryed:that there am no clain over the
abave manloned property.

they are requested to return the same
1o our client within 07 (Seven) days af
this notlce.

Any misuse of the sald documents by
any person shall not ba binding on our
cllent and appropriate jegal action will
be Initiated agalnst such misusa. -

Sd/-
R.Durkadevl, Advocate
LenCoip Legal
Advocates & Legal Cansultants

FORM A

PUBLIC ANNOUNCEMENT
Requlation 14 of the Insolvency and Bankruptey Board of Indla
(Voluntary Liquidation Process) Regulations, 2017
FOR THE ATTENTION OF THE STAKEHOLDERS OF PLASMA POWER PRIVATE LIMITED

Level-3, No.109&110, Safaan Square
Cliamiers Road, Chennal-18
E:mail: durga@lencorplegal.com
Phone No. 9789132079

HVLJAYAKUMAR, Advocats,
Socond Foor, SAF House,
No.330/248, Anna Salal, Taynampet
Mobila : BB40803474.

PUBLIC NOTICE

My cllent M/s, HOTEL SARAVANA BHAVAN represented by [ts
Managing Partner, Mr. R, SARAVANAN, states that, the property, the
property. measuring an extent of 7 Grounds and 554 sq.ft,, (17354
sq.ft,)), comprised in R.S, No.148 Part, of Kayambeduy Village, was
purchased by M/s, HOTEL SARAVANA BHAVAN, represented by its
Managing Partner Mr.P.Rajagopal, from Mrs. V. Ranganayaki ‘and
others, through a Sale Deed dated 27,03,1994; which was registered
as Document No.1472 of 1994 (Original with Duplicate) in the SRO
of Anna Nagar and the property measuring an extent of 7 Grounds
dnd 1660 sq.ft,, (18460 sq.ft.,), comprised in R.S, No,148 Part, of
Koyambedu Village, was purchased by M/s. HOTEL SARAVANA
BHAVAN, represented by its Managing Partner Mr.p. Rajagopal,
fram Mrs. V. Ranganayaki and others, through a Sale Deed dated
29.03.1994, which was registered as Document No:1474 of 1994
(Original with Duplicate) in the SRO of Anna Nagar,
The Original Duplicate documents registered along with Original
Sale Deeds, Document No,1472 of 1994 and Document No.1474 of
1994 have been irrecoverably lost and it is not traceable |n spite of
best efforts. Any person having any.Interest over the sald property,
or in possession of the said |ost documents, is hereby called upon
to intimate/handover the same fo the undersigned within 15 days
from the date of this publication, falling which it shall be deemed
that the title to the property. is perfect, marketable, and free from
encumbrances, -
| J. BABU, B.A. B.L., Advocate
Plot No. 373, 6th Block, MMDA Colony,
Maduravoyal, Chennai-600 095
Cell: 9444260290

L Particuldrs Dotalls
date of No. :
1, | Name of Cororate Person PLASMA POWER PRIVATE LIMITED
2. | Date of Incorporation of Corporate PerSon | 30th March 1987 -
8, [ Authority urldr which Corporate Personis | REGISTRAR OF COMPANES
Inoorporated / Registered ’ TAMIL NADU & ANDAMAN
) MINGTRY OF CORPORATE AFFAIRS

Biack.No.6, B Wing. 2nd Flonr, Shasti Bhawan
26, Haddows Road, Chennal-600034, Taminady

4. | Corporate identity Number (CIN) / Limited U74110TN1987PTC014195
Liabifty Identilication Humber (LLPHN) :
3. | Addréss of the Regystived Offce and Principal |0 ALSAARGADE, NUBER 26,240 AVENUE,
Otfice (if any) of the Corpiorats Person ANNANAGAR, ANNA NAGAR EAST.
PERAMEUR PURASAWALIAM, CHERMNA,
TAMIL. NADU, INEHA - 800107
8, | Liquidation Commencement Date of the Friday, 03rd July 2026
 Corporale Person
7. | Naims, Addfess, Emall Addess, Taiephana | 8. SHIVSHANKER
Number and Reglstration Number of the A 102 Swara) i, Shreya Block, Porinl Dk,
Liquidator Harth Kallanal Road, VKol Post, Tinichirmppall
Tamiteadu, 620005 India
Emall 0 shvsankerid@
Contat No:H443141000
P REGISTRATICN NO. [BBY1PA-001/
IP-PO2141/2020-2021/1320
8, | Last Dale for Submission of Claims Monday 03rd August 2026

iquidation on Friday, 03rd July 2026

Dale: 03rd July 2026
Place; Tiruchirappalli

Notice i hereby given that the PLASMA POWER PRIVATE LIMITED has commenced valuntary

Tha stakatioiders of the above corporata parson afe herety calked Upan b submit proaf of tHelr clidms
umfam Manday, 03rd August 2020 to the iguidator at the address misnSoned against Nem No,
7 X

Thie financkl crodibors shal submit their pmof of clsims by eléctranic g only.

All other stakeholdars may subimit thelr proaf of clilma In person, by past, or by electonic means, -
Subimission of falsa or misleading proofs of elalm shall aftraet penalties,

IP Reglstration No. IBBU1PA-001/1P-PO2141/2020-2021/13204

&, Shivahanker
Liuidator of Plasma Power Private Limited




